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Web Site: www.uppcb.com
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UTTAR PRADESH POLLUTION CONTROL BOARD

         
Building.No. TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226 010

     Telephone: +91-522-2720831, 2720681, 2720691 (Fax): +91-522-2720764
         

         

         
 To ,
                 M/S  GOODSSHED  HARDUAGANJ
                  GOODS SHED HARDUAGANJ
                  Railway Station Harduaganj, Aligarh, U.P.,ALIGARH,202125
                  ALIGARH
         

 
                  Kindly refer to your Consolidated Consent to Operate and/or Authorisation hereinafter referred
to as the CCA (Consolidated Consent & authorization)  application dated 30/08/2023 and received on
30/08/2023under section 25/26 of Water (Prevention & Control of Pollution) Act, 1974 as amended, under
section 21/22 of Air (Prevention & Control of Pollution) Act,1981 as amended and Authorization under the
provisions of Hazardous and Other Wastes (Management and Transboundry Movement) Rules, 2016. Your
application and the information submitted by you  have been examined along with the facts found during
inspection made by officers of UPPCB on 22/09/2023 . Your consent application is hereby refused due to
following reason.
         
Reasons :-
 
CTO application submitted on dt. 30.08.2023. Online clarification was raised by this office on dt.
04.09.2023 for seeking the requisite information. The desired information has not been uploaded through
online or off-line that the No documents have been submitted by the unit regarding establishment. The land
papers have not been uploaded in the name of the person who is the owner/partner of the unit and the land
use certificate has also not been uploaded. 2. The unit has not uploaded the information regarding air
pollution control device. 3. The unit has not uploaded ground water NOC. 4. In Hon’ble NGT Harduaganj
railway sitting clinker loading-unloading matter O.A. No.-537/2022 Mukesh kumar chauhan Vs State of
U.P. is under process. 5. The unit has not uploaded CA certified balance sheet. No any Air Pollution Control
System installed at site. In the above circumstances desired information & above reasons it is not possible to
process this application further necessary action. So its CTO application is being rejected /refused.
 
                   
					                 The Consolidated Consent to Operate and/or Authorisation hereinafter referred to as the CCA
(Consolidated Consent & authorization) Application under section 25/26 of Water (Prevention & Control of

Ref No. -
192169/UPPCB/Aligarh(UPPCBRO)/CTO/both/ALIGARH/2023

 Dated :  22/09/2023

Sub : Consolidated Consent to Operate and/or Authorisation hereinafter referred to as the
CCA (Consolidated Consent & authorization) Application under section 25/26 of Water
(Prevention & Control of Pollution) Act, 1974 as amended, under section 21/22 of Air
(Prevention & Control of Pollution) Act, 1981 as amended and Authorization under the
provisions of Hazardous and Other Wastes (Management and Transboundry
Movement) Rules , 2016.
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Pollution) Act, 1974 as amended, under section 21/22 of Air (Prevention & Control of Pollution) Act, 1981
as amended and Authorization under the provisions of Hazardous and Other Wastes (Management and
Transboundry Movement) Rules , 2016  is hereby refused. Further, you are hereby informed to comply with
the mandatory provisions of Water Act 1974, Air Act 1981 and HWM Rules 2016
         
             This order is issued with the approval of competent authority.
         

( Authorized Signatory )
         

JAIPAL SINGH        
REGIONAL OFFICER (I)         

                   
                   
Copy To -
 
CEO-4, U.P. Pollution Control Board, Lucknow.
                   

JAIPAL SINGH        
REGIONAL OFFICER (I)         

( Authorized Signatory )
         

Jaipal 
Singh

Digitally signed 
by Jaipal Singh 
Date: 2023.09.22 
16:17:53 +05'30'

Jaipal 
Singh

Digitally signed 
by Jaipal Singh 
Date: 2023.09.22 
16:18:01 +05'30'
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UTTAR PRADESH POLLUTION CONTROL BOARD
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TI H0-701502010002104 IFSC Code

T.C.-12V., Vibhuti Khand,
Gomti Nagar, Lucknow-226010
E-mail: info@uppcb.com
Web Site: www.uppcb.com
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